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THE HIGH COURT OF MEGHALAYA 

AT SHILLONG 

NO TIFI C ATION 

Datec. Sh"llong lO'h Noye-nber, 2017 

NO.HCM.Wl23/2015/4282: The High Court of Meghalaya is pleased to declare the 

fol10,v1ng days to be observed as holidays during the year 2018 in respect ofall Subordinate 

Civil Courts. 

' 

SL No. Holiday Date Dav
I. New Year's Day 151 January Monday
2. \Vinter Vacation 2•• to 19'" January Tuesday to Friday
3. Republic Day 26'h January Friday
4. Maha Shivaratri IJ'h February Tuesday
5. Doi Jatra (Holi) I" & 2"" March Thursdav & Friday
6. Ram Navaini 25'" March Sunday
7. Good Friday JOlh March Friday 
8. Dr. Ambedkar's Birthdav 14'" April Saturday9. Shad Suk Mynsiem Date to be notified -I0. Buddha Pumima 29'" May Tuesday
I I. ld-ul-Pitr 16'" June Saturdav12. U Tirot Sinn Day 17m July Tucsdav 
13. Behdeinkhlam Date to be notified -
14. lndcoendence Day I5'" Au11ust Wednesday
15. ld-ul-Zuha 22"0 Aunust Wednesday
16. Unitarian Day I8'h Seotember Tuesday
17. Muharram 2 JS' September Friday
18. Mahatma Gandhi 's Birthday 2nd October Tuesday
I9. Dussehra I 9'h October Friday
20. Deeoawali Holidays 61 

" to 8'" November Tuesday to Thursday
21. Non -'--,m Dance Date to be notified -
22. Wan11.ala Dance Date to be notified . -23. Milad-un-Nabi 21 st November Wednesday24. Seng Kut Snem/ Guru Nanak 23'd November Friday

Birthday 
25. Pa To11en N San11.ma I21

h December Wednesday26. Death Anniversary of U Soso I81h December Tuesday
Than1 

27. Christmas Holidays 24'" to 27'" Monday to Thursday 
December 

28. U Ki!l.llo Non11.bah Dav 30'" December Saturdav 

Note:-

I . ln addition to the aforesaid ho\iday all Courts shall remain closed on such as are 
observed as Local Ilolidays in Executive Offices and also on days \Vhich arc 

observer as Public Holidays under Section 25 of the Negotiable Instrument Ac1, 
I881 (XXV of 1881 ). 

t in\ ol I • fe '-"1) cl-~~ n0 ~~II nr ''- ~ ,Ii~~ fl 'i"iecl )'IQVC, necessary 

notification changing the date will be issued in due course of ti1ne. ' 

REGISTRAR GENERAL 



Memo. NO.HC M.11/123/2015/4282 A Dated Shillong 20th Nove1nber, 2017. 

Copy to :-

/. The Joint Registrar-cu,n -Secretary to Hon 'ble the ChiefJustice, High Court 
ofMegha/aya, Shillong. 

2. The Private Secretary to Hon 'ble Mr. Justice SR. Sen, High Court of 
\feghalaya, Shillong. 

J The Prh·ate \'ecretan to Hon 'ble Mr. Justice V.P. Vaish, High Court of 
Megha/aya, Shillong . 

./. Tin PA to Registrar General, lfigh Court ofMeghalaya Shillong. 
5. The District & Sessions Judge, 

Shillong/Jowai/NongpohllvongstoinftYillia,nnagar/Tura/Ampati. 
6. The Director. Meghalaya State Judicial Acaderny, Shillong 
7. The Registrar, High Court ofMeghalaya. Shillong. 
8. The Registrar High Court ofMeghalaya, Shillong. 
9 The Deputy Registrar (Administration). High ('ourt ofAfeghalaya, Shillong. 
JO. The Deputy Registrar (lnfrasrructure & Accounts). lfigh ('ourr ofJf<'ghalaye1. 

Shillong. 
I I The Ass1s1ant Registrar (Record), lligh Court o/Afeghalaya. Shillong. 
I2. The Assistant Regisrrar (Accounts). fligh Court oj·Megha/aya, Shillong. 
13. The Chief Librarian, High Co11r1 ofMegha/aya, Shillong. 
I I T ' '1 .,. 101 1, ,,,6 n l oi r/ of lvfeghalaya, 

Shillong 
15. The Public Relations Officer, lligh Court ofMeghalaya, Shillong. 
16. 1 \s· 1ns ·fnalys1, High Courl of i\-fcghalaya, Shi/longjor uploading the 

'- san,e on the official websile. 
17 The Superintendent (Judicial). High Court ofMeghalaya, Shillong. 
18. The PS to the Advocate General ofMeghalaya, Shillong. 
19 The President•Secretary, \tleghalaya Jligh Court Bar Association, Shillong. 
20. The President1Secretary, Shillong Bar Association, Shillong. 
21. Notice Board. 
22 Officefile. 

REGIS~L 
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